FORM G
INVITATION FOR EXPRESSION OF INTEREST
FOR
M/S SONALI EXIM PRIVATE LIMITED
OPERATING IN BUSINESS OF TRADING, SUPPLY AND IMPORT-EXPORT OF
FABRICS AND DRESS MATERIAL

AT

SHOP NO. 2479 TO 2484, 2ND FLOOR, C WING, KOHINOOR TEXTILE MARKET,
RING ROAD, SALABATPURA, TEXTILE MARKET, SURAT, GUJARAT, 395002

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

S.NO. RELEVANT PARTICULARS
1. |Name of the corporate debtor | Sonali Exim Private Limited
along with PAN & CIN/ LLP No. | PAN: AAPCS0625R
CIN: U17120G]2010PTC063190
2. Address of the registered office Registered office: Shop No. 2479 to 2484,
2rd Floor, C Wing, Kohinoor Textile
Market, Ring Road, Salabatpura, Surat
Textile Market, Surat, Gujarat - 395002
URL of website Not available

4. | Details of place where majority of | Address of Immovable property of CD:

fixed assets are located Office No. 301-304, Sai Platina, Milan
Point, Bamroli, Surat, 394210.
*Factory Address available with lenders:
Plot No. 572, Pandesara, GIDC, Near
Manish Dyeing Mills, Surat, 394221.
*Note: No such factory of the CD is
operating from the afore mentioned
address.

5. |Installed capacity of main | The CD was involved in textile business
products/ services including import and export of fabrics

and dress material, with a substantial,
medium-scale operation in the Surat
textile hub.

No information regarding installed
capacity is available with undersigned
RP.

6. | Quantity and value of main | As per last available audited financial
products/ services sold in last | statements for FY 2022-23, total revenue
financial year from operations were INR 6,121.84 Lacs.
Number of employees/ workmen | Nil
Further details including last | The financial statements and other details
available financial statements | of the CD can be obtained by sending an
(with schedules) of two years, lists | email at ip.sonaliexim@gmail.com
of creditors are available at URL: | List of creditors is available on the

website of IBBI:
https:/ /ibbi.gov.in/claims/claim-
process/U17120G]J2010PTC063190

9. | Eligibility for resolution applicants | Eligibility criteria is mentioned in the
under section 25(2)(h) of the Code | detailed Expression of Interest document
is available at URL: which can be obtained by sending an

email at ip.sonaliexim@gmail.com

10. | Last date for receipt of expression | 13/07/2026
of interest




11. | Date of issue of provisional list of | 23/07/2026
prospective resolution applicants
12. | Last date for submission of |28/07/2026
objections to provisional list
13. | Date of issue of final list of | 07/08/2026
prospective resolution applicants
14. | Date of issue of information |12/08/2026
memorandum, evaluation matrix
and request for resolution plans to
prospective resolution applicants
15. | Last date for submission of |11/09/2026
resolution plans
16. | Process email id to submit |ip.sonaliexim@gmail.com
Expression of Interest
17. | Details of the corporate debtor’s | The financials of the Corporate Debtor
registration status as MSME suggest that it falls under the category of
MSME as per the notification dated
21/03/2025. However, the exact details of
the registration are not yet available with
the RP.
MVKIPE LLP
(Represented by its Designated Partner Mr. Mangesh V. Kekre)
IBBI Reg. No: IBBI/IPE-0134/1PA-1/2022-23 /50028
Office No. 607A, Chetak Center, 12/2 RNT Marg,
Near Hotel Shreemaya, Indore (MP) 452001
Date:26/06/2026 Resolution Professional - Sonali Exim Private Limited

Place: Indore

AFA Valid till 31/12/2026
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; E BRI Fcgional Office: Gth Floor,
=t A Canara Bank STy s Park.

| Udhna-magdafta Road, Vesu, Surat-395007
POSSESSION NOTICE

Section 13(4) (Far Imimavable Propariy)

Wierneas, the undersigned besg the Authorzed Officer of the Canara Bank, Bardoli Branch
wder Securitizaton And Reconstructon of Firancial Assets and Enfarcement of Secunty
Intarest Act, 2002 (Act 54 of 2002} (herainalter refemad 1o as “the Act”) and m exercise of
powers canderred umder Sectionld 12} read with Ruwls 3 of the Secanty Intesest
{Enfarcemant] Rules 2003, issued a Damand Notice Deted 1504 3026 calling upan the
Barrowes Mr. Ashokbhai Vithalbhai Patel & Mr. Chandubbai Dhirubhai Talaviya
(Guarantor) 1o repay the amount mentioned in the nobce, being shsows that the liability of the
Barrawer towands the secured cradior as on 12/04/2036 amouwnts ta As. 18,38, 239 88
{Rupees Eightesn Lakh Thirty-Eight Thowsamd Two-Hundred Thirty-Nine and Paisa
Eighty-Eight Only) as on 1204/2026 + further Interast and charpes hess recovery thesean
within 60 days from the date of receipt of the said notica,

The borrower having falded to repay the amot, notice is hereby given to the bomower
and ihe public i general that the undersigned has taken Symbolic Possession of the
proparty described her in below in exerciss of powers conferrad on him/ ber under section13
(4} of tha said Act, read with Rule 3% 9 of the sasd Rule cn this 23rd day of June, 2026.

The barrower in particutar and the public in general are haraby cautionad not to deal
with tha proparty and any dealings with the property will be suhjact to the charge of Canara
Bank far an amount of showes that the lisbility of the Borrower towand s the secured craditor &5
on VEOKR0EG amounts o Rs. 183823988 (Rupees Eighteen Lakh Thirty-Eight
Thousand Two-Hundred Thirty-Nine and Paisa Eighty-Eight Onlyjas on 12/04/2026 +
further Imerast and charges Jass racovery tharaon,

The bomower's attenton 15 invited ta the provissans of Section T3(8) of the Act, in
respect of thae time evailable, to redesm the secired assats,

DESCRIPTION OF IMMOVAEBLE PROPERTY

All that piece and parcel of immavable property known as Plot No 87 sdmessuring
area 66.86 Square Meters sfongwith common nights, construction made or to be
made theren and undivided proportonate sharain COP 38,83 Square Meters and Road
of “Shree Shibh Residency” situatad on the Bnd bearing Block Mo 204, B.5. Na 1822
of Village Jokha Taluka-Kamref, Disirct-Soral, Gujarat in the Mame of Mr Ashokbhai
Vithalbhai Patel » Bounded by ; = East : Plat Mo, 86, = West ; Plot Mo, 88, * Narth :

Plot Mo, 74, » South ; Society Intamal Road. CERSAIND : 400013991951 Sl
Date ; 23062026 Authorised Officer,
Place ;: Surat Canara Bank

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

M/S SONALI EXIM PRIVATE LIMITED
OPERATRG IN BUSINESS OF TRADERG, SUPPLY AND IMPORT-EXPORT OF FABRICS AND

DAESS MATERLAL AT SHOP NO, 2479 T0 2454, ZND FLOOR, € WING, KDHINGOR TEETILE MARKET,
RING ROAD, SALABATPURA, TEXTILE MARKET, SURAT, GUMBAT, 395002
[Under Regalation 2641 1) of the Imsodvency and Banknaptey Board of India
[Imsadvency Besolution Process for Conporate Persons] Regulations, 2018)

(SNo.  RELEVANT PARTICULARS
1, |Mame of the corporate dabior Sonall Exim Private Limited
| akirg with PAR & N/ LLE M PAMN: AMPCROEITR
| CIM: LT 20GI A OPTCEA1 00
Foglslered offlcs: Shap Mo, 2478 o 2484,
2nd Flaoe, C Wing, Kohiroor Textile bMarket,
Aing Acad, Salabatpura, Surat Tastile Markat,
Suwral, Guiaret - 395003
3. [UAL of wabske |Fotavailoble .
4, | Details of place wherg majority of Address of Immovabide propentys of CD
frues mssets are ooated Coloe po, 307304, Sa&i Pating, Mian Poml,
Bammoi, Suraf, 394230
*Factory Address avallable with lenders:
Plot Ma, 572, Parstesarn, GIDG, Nanr Maonish
Crpeing Mills, Suret, 39423,
*Mote: Mo such factory of the GO is operating
from the alons menthomed addrass.
Thie CO was irsolved in Eatile Business inchodng
Impart ardt aepuyt of fabncs and dress matarial,
wWith & sibstantial, meadium-ssale spaiatian in e
Surat inxtile hub
R irdoeynetion regarding iretefed capaciy
pakable wih onddrsgned BR.
Az par el aallanle audibed firaral siatamernts
products, sarses sl in ksl far FY 203 2-2%, 1o1a] revenue Tram operaliong
| financial year war IR £.121.84 Lacs
Mt Ol aimipl oo wirhrmean M
TFurthes defals including fasl [ The firancal saiements and ober oelaik of the
availabie financied slaterants G can ba obtaired by sending &n email at
(ks seched whes) of e pemes, st | |psandlsorm@gmail.com
of creditors are available &t LREL List of crecsors 15 avadabde on the wabsite of
IBEX Mtps://ibbipoyinsclaima,/claim-proobess)
| T 206 OPTOOEIT 90
9 Eligibility for resslintion apalicants | ElgSilily critera = manticned in the detasad
under section 25(2 1) of the Code | Expression of Imerest document which can e
Is ervailabia 51 LRL: natalred by sarding an amall al
[0 na ey r|"3i'=g|r'|E:I.l.hu"|'-
(1340

‘ 2 1 Addness of the registaned offica

5. | Insaled capacity of main
Profuctsy’ sarces

0

m Last date for recaipt of
| epresgian af intarest N
'4‘.. Biakn of issue of provisional 55 of 23,07 2008
| prospective resolution Gopicants

12 Last date Tor submission of I EIE."I:I'I'.’EI.':-EE'
| objections to provistonal lst |

13 Dana of igsue of final &t al 07 /08, 2025

. ipespecliverescidionappicants |

4. | Dace of isaue of infaernation 1208 2020

memgrandum, evaliation matrix
and request M resndlton plene s
_r_.nl_.lspi:';lil.'e_ _rl:'!-l'.:l!u[i'.il Lappicants
| 1% | Last date for submission of
| resalution plans )
| 16 | Process email id 1o sebmit
| Expression of Interest REEE p—
17, | Details of th-corparate debloe's The firancials of 1he Corporate Delbor suggeat
regstration slatus s MOME that i falls ndar the catopory of MSME a5 per
the motification dated 21,03/ 2025, However,
the exact details of the regsiration s nal yet
| EeEdabin with the RF,

I B L T

ipzaralieximi@gmeail.com

|
MWK IPE LL

|Ropresenied by s Designated Partnar M. Mangash V. Kebkra)

BBl Reg. Noc IBBLAPE-O] 340 0P8. 102022 23/ R 0025

Cefice M. GOTA, Chetak Carrer, 122 RNT Marg.

Mear Histel Shreemaya, inddee (P 453001

Resalution Professioanal - Sonall Exim Private Limited

Date:26,/06/2028 AFA Valid till 31,/12/2026

Placa; Indore
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Repgd. Offlce : Mumnbai-Pune Road, Akurdi, Pune - 411 065, INDIA

FORCE MOTORS LIMITED @

FORCE

SPECIAL WINDOW FOR TRANSFER AND DEMATERIALISATION -
OF PHYSICAL SHARES OF FORCE MOTORS LIMITED

Pursuant to SEBI Circular No. HO/38/13/11(2)2026-MIRSD-POD/ 1375072026
dated 30th January, 2026, all sharehelders are hereby informed that a Special
Window is open for 2 period of one year, from 5th February, 2026 to 4th
February, 2027 to facilitate transfer and dematerialisation of physical
securities which were sold/purchased prior to 15t April, 2019, The said special
window is also available for such transfer requests which were submitted
earlier and were rejected freturned /'not attended to due to deficiency in the
documentsiprocess/or otherwise. Further, the securities so transferred shall be
mandatorily credited to the transferee only in demat mode and shall be under
lock-in for a period of one year from the date of registration of transfer, Such
securities shall not be transferred/lien marked/pledged during the said lock-in
period,

Investors are encouraged to take advantage of this opportunity by fumnishing
the necessary documents to the Company’s Registrar to an Issue and Share
Transfer Agent i.e. MUFG Intime India Private Limited at Block Neo. 202,
2nd Floor, Akshay Complex, Near Ganesh Temple, Off. Dhale Patil Road,
Pune - 411 001, E-mail - rnt.helpdesk@in.mpms.mufg.com /
Investor.helpdesk®in.mpms.mufg.com, website: www.in.mpms.mufg.com.

For Force Motors Limited

sd/-

Rohan Sampat

Company secretary & Compliance Dfficer

Place ; Pune
Date : 25" June, 2026

DHANUKA AGRITECH LIMITED

CIN: L24219HR1985PLC122802

Registered & Corporate OI.: Global Gateway Towers, MG Road, Near Goru Dronacharya Melro Station,
dhanuka Gurugram - 122 002, | Website: www dhanuka com | Email; investorsahanuia com

PUBLIC NOTICE : 41ST ANNUAL GENERAL MEETING TO BE HELD THROUGH
VIDEO CONFERENCING (VC)/OTHER AUDIO VISUAL MEANS (OAVM) AND

FOR UPDATION OF EMAIL ADDRESSES

Members may note that 415t Annual Generzl Meeting ("AGM") of the Company will ba held through VC/OAVM on Monday,
J* August 2026 at 11:00 a.m, (15T), in complianca with ail the appicable provisions of the Companies Act, 2013° and Rules
issued thereunder and the Securities and Exchange Board of India ("SEBI™} (Listing Obligations and Disclosure Reguirements)
Regulatipns, 2015 read with General Circidar Nog, 202020 dated Sth May 2020, read with other related circulars including
the latest being General Circefar Mo, 03/2025 dated September 22, 2025 (*MCA Circulars™) and Master Circulas No,
HO/4914/14(7)2025-CFD-POD23762/2026 dated January 30, 2026 issued by SEBI 10 transact the businesses that will be set
forth in the Mofice of the 415t AGM

In compliancs with the above Girculars, the Company will be sending electronic coples of the Metice of the 415t AGM and Annual

Report for the Financial Year 2025-26 1o all the Members whose email addresses are registered with the Registrar and Share

Transfer Agent/Depositary Parlicipantis)"DP"). Further, a letier providing a weblink and OR code for accessing the MNotice of the

BN and &nmaeal Report, including the exact path for the Financial Year 2025-26 will be sant o those Members who have not

registerac updated thedr amall addrass,

The Notice of the AGM and Annual Report for tha Financial Year 2025-26 will also be made avaiable on the wabsie of the

Company ab www.dhanuks com, Sock Exchanges where the Equity Shares of the Company are Fsted ig. BSE Limited

at wedivibseindiz.com and National Stock Exchange of India Limited at weedinseindia.com and on the website of NSDOL at

www evaling ngdl.com

Manner of registering/updating e-mail addrass:

{a) Members hokfing shares in physical mode, who have not registered/updated their a-mail address with the Compamy, are
requested to register/update thair e-mail address by submitfing Form ISR-1 [(available on the website of the Company
at wew dhanuka.com) duly filled and signed aleng with the requisite supporting docoments o Abhésea Capital Limitad,
Company's Ragistrar & Shara Transfar Agent a1 A-387, Abhipra Comipex, Ddkhush. GT Kamal Rd, Wazirpur Industrial Area,
Azzdpar, Delhi, 110033

[0} Members holding sharas in demateriziized mode, who have not registered /updated their e-mail address with their Depository
Participant{s); are reguested to register/update the same with the Depository Participantis) wihare they maintain their demat
AcCounts.

Manner of casting vole(s) through-e-voling

= Members will have an opportunity to cast their votes remately on the businessas as may be set torth in the Notice of the 41st
BGM throsgh remate e-vafing system.

= The login credentials for casting ihe votes ihrough e-vofing shall be made avadlable to the Members through the various
modes &5 may ba provided in the notice as well as through email after successiully ragistenng their email addresses, The
details will also be made available on the website of the Company.

= Detailed instructions for remade e-voling'e-Vating during the AGM will be provided in the Notice of the AGM to the Members
af the Company.

= Members attending ihe meeting through VCDAVM shall be counted for the purpose of reckoning the quorum undes section
103 of the Companies Act, 2013,

Final Dividend and Record Date:

Members are heraby informed that:the. Board of Directors of the Company, a1 5 meeting hald on Teesday, 19* May 2026,

has recommended a Final Dividend of 100%, i.e. ¥2.00 per Equity Share of face value ¥2.00 each, for the Financial Year ended

31 March 2026.

The: Final Dividend, If declared at the AGM, will ba Paid, subjact (o deduction of tax at sousce (“TOS"), on or bafore 2 Septembar,

2026, The Company had fixed Friday, 17" July, 2026 a5 the Record Date for delerminimg entillemant of Members to the finag

dividand for the financial year ended 31* March, 2026.

Tax on Final Dividend:

Dividend income & taxable in the hands of the Members and the Company is required fo deduct tax at scurce ["TDS™) from the
dividend paid to the members al rates praseribad In the Income Tax Act, 2025 {"the IT Act®). In genaral, io enable compliance with
TDS requirements, Members aré regeested 1o complete and/or update their Residential Status, PAN, and category as per the IT
&ctwith their DF's if they hold shares in electronic form or in case shares are held in Physical form, with the Company/Regisirar
by seading emad to investors@dhandka comy rarDabhangg. oom

A separate amall communication on daduction of TDS on Dividénd will be sent along with the Notice and Annual Raport for
the FY 2025-26.

Manner of registering KYC including bank defails for receiving Final Dividend:

*  Members holding shares in demalerialized mode are requested o update their complete bank defzils with their DPs to
avoid defay in receiving the dividend,

=  Members holding shares In physical mode, who have not epdated their bank account details for receiving the dividends
directly in their bank accounts through Electronic Claaring Service or any othar means are, tharelora, requested to submit
their PAN, contact details, (Postal Address with PIN code and Mobdle Mumber) KYC details including Bank defails, specimen
signature and Mormination defails to BTA of the Company, M/'s Abhépra Capital Limdted, at Abhipra Complex &-387, Dilkhush
Indl Area, G.T Karmal Road, Azadpwr, Delhl 110033 or at rla@abhigea com/abhinav@abhipra.com by sending a duly
filled Form FSR-1.and other relevant formsiavailable on the Website of the Company af wwwdhanuka.com) from their
regisiered emad 1D,

Pursuant to the relevant. SEB| Circidars, with affect from 19 Aprii 2024, dividend shall be paid through electranic means to

Members holding shares i physical form if the Tolio i KYC complainl. As per SEBI directives, with effect from November 19,

2025 payment of dividends shall be processad in élecimnic made ooy, Payment through dividend warrant of chegue has been

discontinued.

By Order of the Board of Direciors

Dhanuka Agritech Limited

Sd/-

Jitin Sadana

Plage: Gurigram Company Secretary and Compliance Officer
Dated: 24.06.2026 FCS - 7612

bietbens & 3 @gleT Bank of Baroda

Nawrangpura Branch: Nr. Income Tax Under Bridge, Mavjeevan P. 0., Navrangpura,
Ahmedabad-380014. Gujaral, India Ph.: 073 27541936, 27540025
Email; navranEhankotbaroda.com  Webshe: www. Bankolbaroda.Gom

POSSESSION NOTICE [Rule-8(1)](For Immovabie Propery)

Whereas, The undersigned being the authorzed officer of Bank of Barpda under the
secuiarization and reconstruction -of Financial Assets Act 2002 and in exemize of powers
conferred under section 13(2) read with rule 3 of the security interast (Enforcement)
Rules, 2002 issued demand notice data 17/04:2026 calling upon the torrovar S,
Gurunanak Textiles (Borrower) Mr. Amit Premchand Ropela (Pariner) Mrs.
Varsha Jayprakash Pahelani to repay the amount mentioned in the notice being
aggregated Amount Rs. 50,95,422.96/- (In Words Rupees Fitty Lakhs Ninety Five
Thowsand Four Hundred Twenly Two and Paisa Ninety Six Only) together with
further interest thereon at the confractual rate plus costs, charnges and expensas fill
date of payment within 60 days from the date of receipt of the said notice.

The Bornower having failad to repay the amount, nofice is heneby given ta the barmower and the
public i general that the undersigned has tken SYMBOLIC POSSESSION of the property
described herein below in exercise o powers conferred on him under Sub Section
(4) of Section 13 of Act read with Rule 8 of the Security Interest Enforcement Rubas
2002 on this tha 23 day ol JUNE the year 2026.

The Borrower  Morgagars in particular and the pubdic in genaral is hereby cautioned not o deal
wiith the properdy and ary deafings with property wil be seblects i the charge of the for an
amount Rs. 50,95,422.96/- (In Words Rupees Fifty Lakhs Minety Five Thousand
Four Hundred Twenty Two and Paiza Ninety Six Only) Plus, further infarast there
on at the contractuzl rate plus cost charges till date of paymant loss recovery.

The Borrowear's atianéion is invited to the provisions of Sub-Section (8} of the section of the
SARFAES| Act. Respectoftime available, toredeemn the secured assisis.

DESCRIPTION OF THE IMMOVABLE PROPERTY

All the piece and parced of the immovabde property being Flat No. A-53 on 5ih Floor
fhich Gity Survey Mo, 1004055342 ) admeasering 140 Sa. Yards Le 117,05 Sq mitrs
Construction Fat and alongwith undivided share in the said and of Milanpark Ga-Op
Housing Society Limited-Yibhag-4. inthe Scheme known as “GOYAL COMPLEX™ bearing
Final Plat no, 495, 496 allotied in lies of Survey Mo, 35671, 39672 of the Town planmng
Schema no, 18 of situzted at Mousa Bodakdey Taluka:- Ghatlodiyva within the lemit of the
registration District Abhmedabad and Ahmedabad-3 (Memnagar) in the state of Gujarat
The said Property 1s bounded as under
On the East: Sociaty Block-F

On the Horth: Litt

Date : 23-06-2026

Place : Ahmedabad

Onm the West: Fiat Mo, A-52
On the South | Stair

Authorised Officer
Bank of Baroda
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SKF India Limited SOl F

CIN: L29130PN1961PLC213113

Reg. office: Chinchwad, Pune 411 033, Maharashtra, India

TEL: +91 {20) 6611 2500

Email-Id: investorindia@SKF.com; Website: https://'www.skf.com/in/investors/skf-india-Itd

Information regarding 65" Annual General Meeting (“AGM”)

of SKF India Limited and Record date for Dividend

Motice is hereby given that the 65th Annual General Meeting [AGM| of the members of SKF India Limited
(“the Company”) will be held on Friday, 14"™ August 2026 at 01:00 P.M (IST) through Video
Conferencing (VC)/ other audio visual means (OAVM) to transact the businesses that will be set forth in
the Matice of the AGM. The physical presence of the members has been dispensed with for attending
the meeting through VO OAVM.

The Naotice of the AGM along with the Annual Report for the FY 2025-26 will be sent by electronic mode
to those Members whose email addresses are registered with the Company/Depositories in accordance
with the Clrculars issued by MCA & SEBI from time to time, A letter providing the web-link for accessing
the Annual Beport will be sent to those members who have not registéred their emall 1Ds. Members may
note that the Motice of the AGM and Annual Report 2025-26 will also be available on the Company's
website - https://fwww.skf.com/infinvestors/skf-india-l1td website of the N5DL at -
www.evoting.nsdl.com and, websites of the Stock Exchanges i.e., BSE Limited & National Stock
Exchange of India Limited at - www.bseindia.com and www. nseindia.com respectively. Physical copies
of the Annual Report will be dispatched tothe members who request for the same, Members can attend
and participate in the AGM through the VC / OAVM facility anly and shall be counted for the purpose of
reckoning the quorum under Section 103 of the Companies Act, 2013, The detailed instructions for
joining the AGM, and manner of participating and voting in the AGM will be provided in the Motice of the
AR,

The Board of Directors of the Company at their meeting held on Wednesday 13" May 2026 has
recommended to members final dividend of Rs. 40/- per equity share for the financial vear ended
31" March 2026, subject to the approval of Shareholders at the ensuing AGM.

Further, pursuant to Begulation 42 of the SEBI {Listing Obligations and Disclosure Reqguirements)
Regulations, 2015, the Company has fixed Friday, 03" July 2026 as the “Record Date” for determining
entitlement of members to Final Dividend for the financial year ended 31" March 2026, if approved by
the Shareholders at the ensuing AGM,

Pursuant to Section 108 of the Companies Act, 2013 read with Rule 20 of the Companias [Management
and Administration) Rules, 2014, and Regulation 44 of SEB| (Listing Obligations and Disclosure
Requirements) Regulations, 2015, the Company has fixed Friday, 07" August 2026 as the cut-off date to
record entitlement of the members to cast their vote electronically for the businessto betransacted at
the ensuing Annual General Meeting of the Company and providing remote e-voting facility ("Remote E-
voting™) and facility of e-voting system during the AGM ["E-voting™) (collectively referred as “Electronic
Vating”) to all the eligible members as per-applicable provisions of the Companies Act, 2013, SEBI
Circulars and MCA Circulars onall the business items as would be sat out in the Notice of AGM.

The detailed process for Electronic Vioting will be provided in the AGRM Notice for Members who are
halding shares in Physical Form or who have not registered their email address with the Company to cast
their vote through Remaote E-voting or through the E-voting system during mestings as per the process
pravided in AGM Motice.

Members of the Company holding shares either in physical form or in electronic form as on the cut-off
date of Friday, 07" August 2026 may cast their vote by remote E-Vioting. The remote E-Vioting period
commences on Tuesday, 11" August 2026 at 9:00 a.m. (IST) and ends on Thursday, 13" August 2026 at
5:00 p.m. (IST).

The facility for joining AGM through VC/OAVM will be opened 15 minutes before the scheduled timeie.
12:45 p.m. I5T and the Company may close the window to join the VC/OAVM facility 15 minutes after the
scheduled time to start the 657 Annual General Meeting.

The members who have not registered thelr email address with the Company/Depasitory ars requested
to register the same for receiving all communications including Annual Report, Notices etc. from the
Company electronically and/or who have not updated their bank account details pursuant to SEBI's
Master Circular bearing reference no. SEBI/HO/38/13/(4)2026-MIRSD-POD/1/4298/2026 dated 06th
February, 2026, may follow the below instructions:

Physical | Register/update the details in prescribed Form — I5R 1 and other relevant documents with
Holding | Registrar and Transfer Agents [MUFG Intime India Private Limited} of the Company as
required under SEBI's Master Circular bearing reference no. SEBI/HO/38/13/(4)2026-
MIRSD-POD/I/4298/2026 dated 06 February, 2026,

Forms are available on the website of Registrar and Transfer Agents and on the website of
the Company at https://www.skf.com/infinvestors/skf-india-ltd/shareholder
information and send the same to M/S MUFG Intime India Private Limited {Formerty Link
Intime India Private Limited) to their undermentioned address,

MUFG Intime India Private Limited

C-101, 1°Floor, 247 Park, Lal Bahadur Shastri Marg, Vikhroli (West), Mumbai 400083

Tel. No.:+ 91810811 8484

Website : hitps:/fwww.in.mpms.mufg.com

Investor Queries: https: fweb.in,mpms. mufz.com/helpdesk/Service Reguest.html
Demat |Please contact your Depository Participant {DP) and register your email address and
Holding | bank account details in your demat account, as per the process advised by your DR,

If email |0 of the member is already registered with the Company/Depository Participant, the login
details for E-vating will be sent to the registered email address of the member.

Payment of Dividend shall be made through electronic mode to the members who have registered thelr
bank account details with the Company, provided their accounts are KYC compliant. In case, the
Company is unable to pay the dividend to any shareholder by electronic mode due to non-registration of
the bank account, Company shall withhold the same B despatch the dividend amount, electranically,
only after the bank account details are registered either with the RTA, in case of physical accounts or
with the DP of the shareholder, in case of electronic accounts

In terms of section 393{1) of the Income-Tax Act, 202% (the [T Act, 2025"), dividends paid or distributed
by a company shall be taxable in the hands of the shareholders. The Company is required to deduct tax
at source (TDS) at the time of making the payment of the dividend, at the prescribed rates. For the
prescribed rates for various categories, the shareholders are requested to refer to the Income-Tax Act,
2025 and amendments thereof. The shareholders are requested to update their Residential Status and
PAN with the Company / Share Transfer Agent, M/s MUFG Intime India Private Limited {Formerly known
as M/s Link Intime India Private Limited, change in name with effect from 31" December 2024} (in case of
shares held in physical mede) and with Depositary Participants [in case of share held indemat mode).

The helpline number / contact person regarding any technical query fassistance for remote e-voting or
participation and e-voting in the AGM through VC/OAVM is 022 - 4886 7000, Mr, Sanjeeyv Yaday, at
evoting@nsdl.com.

For SKF India Limited
Place: Pune Mayuri Kulkarni

Date: 26™ June 2026 Company Secretary & Compliance Officer
Registered Office; Chinchwad, Pune 411033, Maharashtra, India

-1;; . . Ahmedabad
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CENTRAL UNIVERSITY OF GUJARAT
(Established by an Act of Parliament of India, No 25 of 2009)

Notification Number: A&E/003/2026

ADMISSION FOR PG PROGRAMME - ACADEMIC YEAR 2026-2027
The Central University of Gujarat invites ‘Online Applications for Admissions’ for few of the
seats remaimng vacant for following Post-graduate Programmes:

i = Academic Programmes

Master of Arts (Chinese) Master of Arts (Hindu Studies)
Master of Arts (Comparative Literature) Master of Arts (Social Work)
Master of Arts (Defence and Strategic Studies) | Master of Arts (Sociology)
Master of Library and Information Science Master of Education (M.Ed.)
Master of Arts (German Studies) Master of Science (Industrial Chemistry)
Master of Arts (Gujarati) Master of Science (Environmental Sciences)
Master of Arts (Hindi) Master of Science (Nanoscience)

Important Dates:

Serjal ; : .
NiGar Activity/Event Details
; o Commencement of Online Application 25/06/2026 —04:00 p.m.

- Closing date for Online Application 01/07/2026 - 11:55 p.m.

3. Application Fee 200 (Non-refundable)
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